H TEM NO. 90 REG STRAR COURT. 1 SECTION |1 A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRIM NAL APPEAL NQ(s). 43 OF 2010
BEFORE THE REG STRAR S. G SHAH
UMESH SI NGH Appel I ant (s)
VERSUS
STATE OF Bl HAR Respondent ( s)
(Wth appln(s) for c/delay in filing SLP and office report)

Dat e: 25/04/2012 Thi s Appeal was called on for hearing today.

For Appell ant(s)
M. Samir Ali Khan, Adv.

For Respondent (s)
M. Anant Sharma, Adv.
M. CGopal Singh, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Regi stry to process the matter for final hearing.

(S. G SHAH)
REG STRAR

rd



